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T
TSI TS & Fearor o & Ng»};?%?ﬁ%%ro;&ﬁ%ﬁ 7.5%@;531???3&31%611?&%?%6
TS FT AT [T St T AT wRET
aaﬁﬁ? AT AT g F R || s oy S FT AR I FT &%
He (FaThT ) FFRA)
1 2 3 4 5 6

ST B AT HEET0
UEEIICHCCI

1 356.001 BELl [EREEEII 0.0292 (%77 0.0292
2 357 [REl FiEl 0.0022 (FF47 ) 0.0022
3 402 fasf FiEl 0.0088 (277 ) 0.0088
4 403.001 fasf [EREEEII 0.0139 (%77 0.0139
5 405.001 [RELl [EREEEIl 0.0425 (347 ) 0.0425
6 431 IREI EEl 0.0124 (FF7 ) 0.0124
7 432.001 IBELl fa= =t 0.2889 (F4Y) 0.2889
8 435 [RELl Fikl 0.0044 (FF77 ) 0.0044
9 436 IGEll fa= =t 0.2043 (FT7) 0.2043
10 442 faoft FiEl 0.0061 (77 0.0061
11 456 fasft Fikl 0.0009 (FF47 ) 0.0009
12 458.001 IGELl fa= =t 0.1896 (F4Y) 0.1896
13 461.002 fasfy FiEl 0.0086 (77 ) 0.0086
e T ATH: IACH

14 117 IGEll F 0.0195 (%47 ) 0.0195
15 119 [REl i 0.0032 (FF47 ) 0.0032
16 129 T KERES 0.0456 (FF47 ) 0.0456
17 135.001 GECAEA] REAES 0.1258 (¥4 ) 0.1258
18 164 [REl i 0.0037 (FF47 ) 0.0037
19 165 IREl i 0.0514 (FF47 ) 0.0514
20 170 IGEll F 0.014 (FT7) 0.014
21 171 IGEl Fir 0.005 (F47) 0.005
22 305 GREARA} RE 0.0258 (77 0.0258
23 306 IR TEAT 0.024 (F7T) 0.024
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24 1058 o gt 0.0288 (FFAT) 0.0288
25 1060 Fo 0.0311 (%47 0.0311
26 1061 Fio 0.0059 (FFaT ) 0.0059
27 1062 Fo 0.0007 (%47 0.0007
28 1065.001 o adt 0.0716 (FFAT) 0.0716
29 1065.002 Fio 0.0139 (FFAT) 0.0139
30 1104 FO 0.0083 (ZFAT) 0.0083
31 1107 Fo 0.0066 (F47) 0.0066
32 1108 i 0.0513 (FFaT) 0.0513
33 1128.001 o gt 0.0444 (ZFAT) 0.0444
34 313.001 foe &t 0.2857 (ZFaT) 0.2857
35 317.001 foe &t 0.1002 (FFaT) 0.1002
36 341.001 IERRCEI 0.0149 (FFAT) 0.0149
37 361.001 foe &t 0.0173 (FFAT) 0.0173
38 362 FiO 0.2852 (ZFAT) 0.2852
39 366 F 0.1171 (F%AT) 0.1171
40 476 FiO 0.0002 (ZFaT ) 0.0002
41 484 FiO 0.0169 (FFaT) 0.0169
42 485 F 0.0357 (%47 0.0357
43 497 FiO 0.0363 (FFAT) 0.0363
44 507 FiO 0.0023 (FFAT) 0.0023
45 508 F 0.0304 (%47 0.0304
46 513 Fio 0.0147 (FFAT) 0.0147
47 901 Fio 0.017 (F%27T) 0.017
= (AT
48 902 ) 0.0004 (ZFaT) 0.0004
= (AT
49 903 ) 0.0189 (FFaT) 0.0189
50 972 F 0.0021 (F%aY) 0.0021
51 981 F 0.0134 (%47 0.0134
52 982 F 0.0197 (%47 0.0197
53 990 Fi 0.2491 (FFAT) 0.2491
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54 991 st [EGRERI 0.1992 (FFAY) 0.1992
T AT T THIA (F9)
55 65 fasfy i 0.0189 (%77 0.0189
56 66 IGELl Fir 0.0396 (F47) 0.0396
57 68 st FiEl 0.0096 (77 ) 0.0096
58 69 IGELl Fo 0.0254 (%47 0.0254
AT T A FhE
59 121 IGEil Fo 0.0504 (%47 0.0504
60 124 fasf FiEl 0.0318 (%77 0.0318
61 127 IREl FiEl 0.0365 (347 ) 0.0365
62 141 IGELl F 0.0936 (2F47) 0.0936
63 240.002 sty [EREEEII 0.3809 (%277 0.3809
64 241.002 IREI [EREEEIl 0.3999 (FF47 ) 0.3999
65 244 IREI EEl 0.0252 (FF7 ) 0.0252
66 247 [REl FiEl 0.0006 (FF47 ) 0.0006
67 248 fasft Fikl 0.0009 (FF47 ) 0.0009
68 249.003 st FiEl 0.0991 (%77 0.0991
69 294 [RELl FiEl 0.0077 (347 ) 0.0077
70 295 fasft FiEl 0.0268 (FF47 ) 0.0268
71 303 fasf FiEl 0.029 (77 ) 0.029
72 306 [RELl Fikl 0.0141 (FF47) 0.0141
73 307 fasft [EREEEIl 0.0285 (FF47 ) 0.0285
74 322 fasft EEl 0.0115 (FFT ) 0.0115
75 326 [REl i 0.1793 (FF47 ) 0.1793
76 328 IREl i 0.1215 (FF47 ) 0.1215
77 389 IGEll F 0.008 (Fa7) 0.008
78 390 [REl i 0.0137 (FFa7) 0.0137
79 391 IREl i 0.0061 (FF47 ) 0.0061
80 976 RECaRA] R 0.0086 (F47) 0.0086
Total 4.5363

[WT. |. GI/P/V/14/09/2022/3A]
o e, A
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1452(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH-
168G in the stretch of land from Km. 0 to Km. 7.5 in the district of MAHESANA in the state of GUJARAT, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority in writing and shall set out the grounds
thereof and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a
legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH-168G in the stretch of land
from Km. 0 to Km. 7.5 in the district of MAHESANA in the state of GUJARAT

State: GUJARAT ||District: MAHESANA |
SL. No. [|Survey/Plot Number|| Type of Land (|Nature of Land Area Area
(in Local Unit) (in Hectares)

Lt | 2 L 3 L 4 | 5 | 6 |

|Taluk: Mahesana |

|Village: Deela |

1 356.001 Private i;ﬁcul e 0.0292 (Hectare ) 0.0292
2 357 ||Private llAgriculture || 0.0022 (Hectare )| 0.0022|
E [l402 ||Private lAgriculture || 0.0088 (Hectare )|| 0.0088|
4 403.001 Private I:;;’iculmre 0.0139 (Hectare ) 0.0139
5 405.001 Private I:;‘icul e 0.0425 (Hectare ) 0.0425
l6 431 ||Private |Agriculture || 0.0124 (Hectare )|| 0.0124|
7 432.001 Private I:zficu] re 0.2889 (Hectare ) 0.2889
B [l435 ||Private [[Agriculture || 0.0044 (Hectare )| 0.0044]
9 436 Private i;ﬁcul wre 0.2043 (Hectare ) 0.2043
10 l|442 ||Private llAgriculture || 0.0061 (Hectare )| 0.0061]|
11 [l456 ||Private [[Agriculture || 0.0009 (Hectare )| 0.0009]
12 458.001 Private I:;’icuhum 0.1896 (Hectare ) 0.1896
13 461.002 Private Agriculture 0.0086 (Hectare ) 0.0086

Village: Uchapai
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|14 ”1 17 ||Private “Agriculture ” 0.0195 (Hectare )“ 0.0195|
15 119 ||Private lAgriculture || 0.0032 (Hectare )| 0.0032]
|16 ”129 ||Government “Padtar ” 0.0456 (Hectare )“ 0.0456|
17 [l135.001 ||Government ||Padtar || 0.1258 (Hectare )|| 0.1258|
|18 ||164 ||Private ||Agriculture || 0.0037 (Hectare )|| 0.0037|
19 [[165 ||Private [[Agriculture || 0.0514 (Hectare )| 0.0514]
|20 ”170 ||Private “Agriculture ” 0.014 (Hectare )“ 0.014|
21 171 ||Private lAgriculture || 0.005 (Hectare )|| 0.005]
22 305 ||Government  |[Road [ 0.0258 (Hectare )|| 0.0258|
|23 ||306 ||Government ||Padtar || 0.024 (Hectare )|| 0.024|
|Village: Lakhvad |
24 1058 Private I:;’iculmre 0.0288 (Hectare ) 0.0288
125 11060 ||Private llAgriculture || 0.0311 (Hectare )| 0.0311]
|26 ||1061 ||Private ||Agriculture || 0.0059 (Hectare )” 0.0059|
27 [[1062 ||Private lAgriculture || 0.0007 (Hectare )|| 0.0007|
28 1065.001 Private I:;‘icul e 0.0716 (Hectare ) 0.0716
129 |[1065.002 ||Private lAgriculture || 0.0139 (Hectare )|| 0.0139]
130 [[1104 ||Private lAgriculture || 0.0083 (Hectare )|| 0.0083|
|31 ||1 107 ||Private ||Agriculture || 0.0066 (Hectare )|| 0.0066|
|32 ||1 108 ||Private ||Agriculture || 0.0513 (Hectare )“ 0.0513|
33 1128.001 Private i;ﬁcul e 0.0444 (Hectare ) 0.0444
34 313.001 Private igzcul e 0.2857 (Hectare ) 0.2857
35 317.001 Private i;ﬁcul e 0.1002 (Hectare ) 0.1002
36 341.001 Private igzcul e 0.0149 (Hectare ) 0.0149
37 361.001 Private igﬁculmre 0.0173 (Hectare ) 0.0173
138 362 ||Private llAgriculture || 0.2852 (Hectare )| 0.2852)
[39 366 ||Private lAgriculture || 0.1171 (Hectare )|| 0.1171]
40 |l476 ||Private |Agriculture || 0.0002 (Hectare )|| 0.0002|
l41 |l484 ||Private lAgriculture || 0.0169 (Hectare )|| 0.0169]
|42 ||485 ||Private ||Agriculture || 0.0357 (Hectare )” 0.0357|
43 |l497 ||Private |Agriculture || 0.0363 (Hectare )|| 0.0363]
l44 |l507 ||Private lAgriculture || 0.0023 (Hectare )|| 0.0023]
l45 508 ||Private [[Agriculture || 0.0304 (Hectare )| 0.0304]
l46 |l513 ||Private |Agriculture || 0.0147 (Hectare )|| 0.0147|
l47 901 ||Private lAgriculture || 0.017 (Hectare )|| 0.017]
48 902 Government Sauc}‘ar (Gram 0.0004 (Hectare ) 0.0004
anchayat)
49 903 Government g:r‘f;?aa;a(gram 0.0189 (Hectare ) 0.0189
50 972 ||Private llAgriculture || 0.0021 (Hectare )| 0.0021
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51 ll981 ||Private llAgriculture || 0.0134 (Hectare )| 0.0134|
|52 ||982 ||Private ||Agriculture || 0.0197 (Hectare )|| 0.0197|
53 [l990 ||Private [[Agriculture || 0.2491 (Hectare )| 0.2491|
54 991 Private I/\\I;licul e 0.1992 (Hectare ) 0.1992
|Village: Rampur (Kukas) |
55 |l65 ||Private [[Agriculture || 0.0189 (Hectare )| 0.0189]
|56 ||66 ||Private ||Agriculture || 0.0396 (Hectare )|| 0.0396|
|57 ||68 ||Private ||Agriculture || 0.0096 (Hectare )” 0.0096|
|58 ||69 ||Private “Agriculture ” 0.0254 (Hectare )“ 0.0254|
|Village: Kukas |
|59 ||121 ||Private ||Agriculture || 0.0504 (Hectare )” 0.0504|
l60 [[124 ||Private lAgriculture || 0.0318 (Hectare )|| 0.0318]
l61 127 ||Private llAgriculture || 0.0365 (Hectare )| 0.0365|
l62 [[141 ||Private lAgriculture || 0.0936 (Hectare )|| 0.0936|
63 240.002 Private I:;’iculmre 0.3809 (Hectare ) 0.3809
64 241.002 Private I:;licul e 0.3999 (Hectare ) 0.3999
|65 ”244 ||Private ||Agriculture || 0.0252 (Hectare )“ 0.0252|
l66 247 ||Private lAgriculture || 0.0006 (Hectare )|| 0.0006|
|67 ||248 ||Private ||Agriculture || 0.0009 (Hectare )|| 0.0009|
l68 [[249.003 ||Private lAgriculture || 0.0991 (Hectare )|| 0.0991]
69 |l294 ||Private llAgriculture || 0.0077 (Hectare )|| 0.0077|
170 295 ||Private lAgriculture || 0.0268 (Hectare )| 0.0268)|
171 [l303 ||Private |Agriculture || 0.029 (Hectare )| 0.029|
72 |l306 ||Private llAgriculture || 0.0141 (Hectare )|| 0.0141]
73 307 Private igzcul e 0.0285 (Hectare ) 0.0285
[74 322 ||Private lAgriculture || 0.0115 (Hectare )|| 0.0115]
175 11326 ||Private llAgriculture || 0.1793 (Hectare )| 0.1793)|
76 328 ||Private lAgriculture || 0.1215 (Hectare )|| 0.1215]
[77 1389 ||Private |Agriculture || 0.008 (Hectare )| 0.008|
78 11390 ||Private lAgriculture || 0.0137 (Hectare )|, 0.0137]
[79 391 ||Private [[Agriculture || 0.0061 (Hectare )| 0.0061|
80 |lo76 ||Government  |[Road || 0.0086 (Hectare )|| 0.0086|
| Total| 4.5363)|

[F. No. GJ/P/V/14/09/2022/3A]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064

and Published by the Controller of Publications, Delhi-110054. GorakHA NATH YADAVA Stsareasscomenemvionn




		2026-03-23T09:52:12+0530
	GORAKHA NATH YADAVA




